In the Court of Sub-Divisional Megistrate, Kumarsain, District Shimla (H.P.)

Aman Chauhan s/o Sh. Sunil, r/o Village Kupri, P.O. Pharal, Tehsil Kumarsain, District
Shimla (H.P.) . .Applicant.

Versus

General Public . .Respondent.

Notice/Proclamation Regarding Correction of Name Aadhar Card of Aman Chauhan.

Whereas, the above name applicant has submitted an application for the correction of name
from Manik to Aman Chauhan in the records of Aadhar Card and all other relevant documents
associated with the applicant.

Now, therefore, objections are invited from the general public that if anyone has any
objection regarding change of applicant Aman Chauhan s/o Sh. Sunil in place of Manik they should
appear before the undersigned on or before 18-03-2026 either personally or through their
authorized agent/pleader.

Issued today on 18th day of February, 2026 under my hand and seal of the Court.

Seal. Sd/-

(MUKESH SHARMA, HAS),
Sub-Divisional Magistrate,
Kumarsain, District Shimla (H.P.).

In the Court of Sub-Divisional Megistrate, Kumarsain, District Shimla (H.P.)

Sh. Layak Ram s/o Sh. Surat Ram, r/o Village Larki, Post Office Kotighat, Tehsil
Kumarsain, District Shimla (H.P.).

Versus
General Public

Application under section 13(3) of the Registration of Births in the record of Gram
Panchayat Kangal and Condon of delay, Tehsil Kumarsain, District Shimla.

Whereas, Sh. Layak Ram s/o Sh. Surat Ram, r/o Village Larki, Post Office Kotighat, Tehsil
Kumarsain, District Shimla (H.P.) has filed an application alongwith affidavit in the court of
undersigned under section 13(3) of the Registration of Births & Deaths Act, 1969 to enter the birth
of his daughters in record of the Registrar, Births & Deaths-cum-Secretary, Gram Panchayat
Kangal, Tehsil Kumarsain as under :—

Name of Person Relation with applicant Date of Birth

Navya d/o Sh. Layak Ram, r/o Village Daughter 13-10-2018




Larki, P.O. Kotighat, Tehsil Kumarsain,
Distt. Shimla, H.P.

Hemlata d/o Sh. Layak Ram, r/o Village Daughter 27-10-2021
Larki, P.O. Kotighat, Tehsil Kumarsain,
Distt. Shimla, H.P.

Hence, this proclamation is hereby issued to the general public and if the have any
objection/claim with regard to entry of birth of Navya & Hemlata d/o Sh. Layak Ram in record of
the Registrar, Births & Deaths-cum-Secretary, Gram Panchayat Kangal, Tehsil Kumarsain, District
Shimla, then they may file their written objections/claims in this court on before one month of
publication of this proclamation in Government Gazette, failing which the necessary orders will be
passed for entry of birth.

Issued today on 18th day of February, 2026 under my hand and seal of the Court.

Seal. Sd/-

(MUKESH SHARMA, HAS),
Sub-Divisional Magistrate,
Kumarsain, District Shimla (H.P.).

In the Court of Assistant Colloctor 1st Grade, Shimla Rural, District Shimla (H.P.)

Case No. Date of Institution Date of appearance
88/2024 07-09-2024 28-03-2026

1. Sh. Bhaag Chand s/o Huma Nand, r/o Village Bharech, P.O. Himri, Tehsil Kotkhi,
District Shimla, H.P.

2. Sh. Hem Chand s/o Huma Nand, r/o Village Bharech, P.O. Himri, Tehsil Kotkhai,
District Shimla, H.P.

Versus

1. Sh. Ravinder s/o Kripa Ram, r/o Village/Mohal Chaili Chola, Tehsil Shimla Rural,
District Shimla, H.P., 2. Smt. Kaushlya d/o Surat Ram, r/o Village/Mohal Chaili Chola, Tehsil
Shimla Rural, District Shimla, H.P., 3. Sh. Bal Raj s/o Kanshi Ram, r/o Village/Mohal Chaili
Chola, Tehsil Shimla Rural, District Shimla, H.P., 4. Sh. Narender Singh s/o Sohan Singh, r/o
Village/Mohal Chaili Chola, Tehsil Shimla Rural, District Shimla, H.P., 5. Sh. Bhupender Singh
alais Kaku s/o Het Ram, r/o Village/Mohal Chaili Chola, Tehsil Shimla Rural, District Shimla,
H.P.

Publication Order
Whereas, an application has been filed by Sh. Bhaag Chand s/o Huma Nand, r/o Village

Bharech, P.O. Himri, Tehsil Kotkhi, District Shimla, H.P. & others u/s 123 of H.P. Land Revenue
Act, 1954 for partition of land comprised Khata/Khatoni No. 70/100-103, Kita 8, Area Measuring




01-05-77 hectare situated at mouza/mohal Chaily Cholla, Tehsil Shimla Rural, District Shimia,
H.P.

And whereas, notice have already been issued to the respondents/second parties mentioned
in the application. But some of them could not be served personally due to various reasons such as
address not found or being untraceable.

Now, therefore, through this publication all respondents/second parties their legal heirs,
representatives or any other person having interest in the above mentioned property are hereby
informed to appear before this court on the next date of hearing i.e. 28-03-2026 (DLSA building
Top Floor, Court Complex Chakkar) at 2.00 p.Mm. either personally or though authorized counsel
and file their objections is any to the said application.

In case of failure to appear on the said date the matter shall be decided ex-parte in
accordance with law and they shall be bound by such order. The publication shall be deemed to be
a valid service upon all the respondents/second parties concerned.

Issued under my hand and seal this day of 18th February, 2026.

Seal. Sd/-
Assistant Collector 1st Grade,
Shimla (R), District Shimla (H.P.).

In the Court of Sh. Dayanand Sharma, Assistant Collector 2nd Grade, Tehsil Rohru,
District Shimla (H.P.)

In the matter of :

Sh. Gian Chand s/o Sh. Karmu, r/o VPO Karasa, Tehsil Rohru, District Shimla (H.P.)
.. Applicant.

Versus

General Public .. Respondent.

Subject.—Application under section 13(3) of Birth and Death Registration Act, 1969.

Whereas, Sh. Gian Chand s/o Sh. Karmu, r/o VPO Karasa, Tehsil Rohru, District Shimla
(H.P.) has filed an application alongwith the affidavit in the court of the undersigned under section
13(3) of the Birth & Death Registration Act, 1969, to enter date of birth of his daughter Ms.
Priyanka (01-01-1998) in the record of Birth Register, of Gram Panchayat Karasa.

Now, therefore, objection are invited from the general public that if anyone has any
objection regarding to enter the date of birth of (Ms. Priyanka 01-01-1998) they should appear
before the court of undersigned within 30 days from the publication of this notice, either personally
or through their authorized agent.

In the event of their failure to do so, it would be deemed that there is no objection and order
shall be passed ex-parte without affording any further opportunity of being heard.



Issued under my hand and seal of the court on this 16th February, 2026.

Seal. Sd/-
Assistant Collector 2nd Grade,
Rohru, District Shimla (H.P.).

In the Court of Sh. Dayanand Sharma,Assistant Collector 2nd Grade, Tehsil Rohru,
District Shimla (H.P.)

In the matter of :

Sh. Gian Chand s/o Sh. Karmu, r/o VPO Karasa, Tehsil Rohru, District Shimla (H.P.)
.. Applicant.

Versus

General Public .. Respondent.

Subject.—Application under section 13(3) of Birth and Death Registration Act, 1969.

Whereas, Sh. Gian Chand s/o Sh. Karmu, r/o VPO Karasa, Tehsil Rohru, District Shimla
(H.P.) has filed an application alongwith the affidavit in the court of the undersigned under section
13(3) of the Birth & Death Registration Act, 1969, to enter the date of birth of his daughter Ms.
Pooja (03-01-1996) in the record of Birth Register of Gram Panchayat Karasa.

Now, therefore, objection are invited from the general public, that if anyone has any
objection regarding to enter the date of birth of (Ms. Pooja 03-01-1996) they should appear before
the court of undersigned within 30 days from the publication of this notice, either personally or
through their authorized agent.

In the event of their failure to do so, it would be deemed that there is no objection and order
shall be passed ex-parte without affording any further opportunity of being heard.

Issued under my hand and seal of the court on this 16th February, 2026.

Seal. Sd/-
Assistant Collector 2nd Grade,
Rohru, District Shimla (H.P.).
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